THE MINISTER OF STATE IN  THE MINISTRY OF HOME  AFFAIRS
{(SHRI MULLAPPALLY RAMACHANDRAN): (&) to (c) Yes, Sir. Some intelligence inputs to this
effect have been received in the past. These intelligence inputs were shared on real time basis with
all the concerned Authorities responsible for security of Mumbai Airports to strengthen the security

measures at the Airport.
Organisations receiving foreign assistance
1230. SHRI BRASHEED MASOOD : Will the Minister of HOME AFFAIRS be pleased to state:

(a) the names of the organisations or institutions who received assistance from foreign

countries during the last two years;

(b) the names of the institutions or organisations alongwith amount of assistance they

received; and
(c) the details of items on which these amounts have been spent?

THE  MINISTER  OF STATE IN THE MINISTRY OF HOME  AFFAIRS
{( SHRIMULLAPPALLY RAMACHANDRAN): (a) and (b) The number of associations which have
reported receipt of foreign contribution during the years 2008-09 and 2009-10 and the quantum of

foreign contribution received by them are as under:—

Year MNo. of NGOs reported Amount of foreign
receipt of foreign contribution
contribution (Rs. in crore)
2008-09 21436 10890.37
2009-10 21508 10337.59

(c) ltem-wise details of amount of foreign contribution received is given in the

Statement.
Statement
A. Purpose-wise receipt of foreign cortribution for the year 2008-00
Purpose Amount
1 2
Activities other than those mentioned below. 20218360658
Rural Development. 1107 4656002
\Welfare of children. 7788312184

TOriginal notice of the question was received in Hindi.
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Construction and maintenance of school/college.
Establishment of Corpus Fund.
Relief/Rehabilitation of victims of natural calamities.

Awvareness about AIDS/ Treatment and rehabilitation of persons
affected by AIDS.

Construction/Running of hospital/dispensary/clinic.

Grant of stipend/scholarship/assistance in cash and kind to
poor/deserving children.

Welfare of the orphans.

Research.

hMaintenance of priests/preachers/other religious functionaries.
Other expenses.

Construction/Extension/Maintenance of office, administrative
and other buildings.

Construction and running of hostel for poor students.
Religious schools/education of priests and preachers.
Awareness Camp/ Seminar/Workshop/Meeting/Conference.
Non-formal education projects/ coaching classes.
Construction/Repair/Maintenance of places of worship.
Education/Schools for the mentally challenged.
Welfare/Empowerment of women.

Establishment expenses.

Treatment/Rehabilitation of persons suffering from leprosy.

Holding of free medical/ health/family welfare/immunisation
camps.

Environmental programs.
Construction and Management of Orphanage.

Supply of free medicine, and medical aid, including hearing
aids, visual aids, family plan.

6607736492

1637982532

4289291584

3874284858

3704726030

3639667475

3221998670

3134847081

2502736364

2474633386

2437458456

2131676020

1058279925

1947010556

1918104867

1885814695

1841913109

1787273838

1780592118

1757321167

1544304204

1130240024

1039898073

55753110
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Vocational training — tailoring, motor repairs, computers etc.
\Welfare of the physically and mentally challenged.

Religious functions.

Agricultural activity .

Payment of salaries/honorarium.

Provision of free clothing/food to the poor, needy and
destitute.

Celebration of national events (Independence/ﬂepublic day)/

festivals etc.
Income generation projects/schemes.
Purchase of land.

Micro-finance projects, including setting up banking co-

operatives and self-help groups.

Welfare of the aged/widows.

Asset building.

Construction and Management of old age home.
Publication and distribution of religious literature.
Survey for socio-economic and other welfare programs.
Construction of community halls etc.

\Welfare of the Scheduled Tribes.

Animal husbandry projects.

Cultural shows.

Sanitation including community toilets etc.

Purchase and supply of educational material — books,

notebooks etc.
Welfare of the Scheduled Castes.
Help to the victims of riots/other disturbances.

Theatre/Films

Q14742061

Q08478950

887225625

865007742

800785818

788538310

753304632

502040091

554642724

527543455

523703565

486913395

434097393

335100653

31721156

202158651

290416630

242188624

222496308

216958260

21310012

210482227

106276927

123088210
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Maintenance of places of historical and cultural importance.
\Welfare of the Other Backward Classes.

Digging of bore wells.

Construction and Management of dharamshala/shelter.
Conducting adult literacy programs.

Providing free legal aid/Running legal aid centre.

Provision of aids such as Tricycles, calipers etc. to the
handicapped.

Publication of newsletter/ literature/books etc.
Treatment/Rehabilitation of drug addicts.

Setting up and running handicraft centre/ cottage and Khadi
industry/ social forestry pro.

Preservation of ancient/tribal etc. art forms.

Holding sports meet.

181797717

174886689

164316559

161117091

151033048

Q0034554

87040339

48740801

44207725

31834287

31799601

Q83822

B. Purpose-wise receipt of foreign contribution for the year 2009- 10

Purpose Amount
1 2

Activities other than those mentioned below, 2000497892/
Rural Development. 9441303050
\Welfare of children. 7424223104
Construction and maintenance of school/college. 6307808018
Other expenses. 4877407507
Grant of stipend/scholarship/assistance in cash and kind to

poor/deserving children. 4547023018
Establishment of Corpus Fund. 4243521651
Research. 3584621103
Awareness about AIDS/Treatment and rehabilitation of 3300119039
persons affected by AIDS.

Welfare of the orphans. 2081647780

94



1

2

Relief/Rehabilitation of victims of natural calamities.

Construction/Extension/Maintenance of office, administrative

and other buildings.

MNon-formal education projects/coaching classes.
Construction/Running of hospital/dispensary/clinic.
Construction/Repair/Maintenance of places of worship.

Holding of free medical/ health/family welfare/immunisation

camps.
Construction and running of hostel for poor students.
Welfare/Empowerment of women.

Awareness Camp/Seminar/\Workshop/Meeting/Conference.

Maintenance of priests/preachers/ other religious functionaries.

Religious schools/education of priests and preachers.
Treatment/Rehabilitation of persons suffering from leprosy.
Education/Schools for the mentally challenged.

Environmental programs.

Vocational training — tailoring, motor repairs, computers etc.

Payment of salaries/honorarium.

Construction and Management of Orphanage.
Religious functions.

Income generation projects/schemes.

Welfare of the physically and mentally challenged.
Establishment expenses.

Provision of free clothing/food to the poor, needy and.
destitute

Agricultural activity.

Supply of free medicine, and medical aid, including hearing

aids, visual aids, family plan.

Micro-finance projects, including setting up banking co-
operatives and self-help groups.

2667723514

2638136344

2322763715

2278646451

206224443

20052523006

19025288402

19242890067

1896288267

1704732477

1495851274

1489731307

1425987210

1313374334

1073086089

1068256910

1065383815

282115653

QO9367659

240642706

9208800684

211670470

847453185

784281069

625023916
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Purchase of land.

Purchase and supply of educational material — books,
notebooks etc.

YWelfare of the aged/widows.

Asset building.

Construction of community halls etc.
Construction and Management of old age home.

Publication and distribution of religious literature.

Survey for socio-economic and other welfare programs.

Welfare of the Scheduled Tribes.

Celebration of national events (Independence/Repuinc
day )/ festivals etc.

Digging of bore wells.

\Welfare of the Scheduled Castes.

Maintenance of places of historical and cultura importance .
Sanitation including community toilets etc.

Help to the victims of riots/ other disturbances.

Construction and Management of dharamshala/shelter.

Conducting adult literacy programs.

Animal husbandry projects.

Theatre/Films.

\Welfare of the Other Backward Classes.
Providing free legal aid/Running legal aid centre.

Provision of aids such as Tricycles, calipers etc. to the
handicapped.

Cultural shows.

Publication of newsletter/literature/books etc.
Treatment/Rehabilitation of drug addicts.
Holding sports meet.

Preservation of ancient/tribal etc. art forms.

608352407

504275827

560848794

16407087

396747322

382039521

344679958

326544432

302693681

291251056

242625655

190892044

194301999

184393040

182594351

17620137

148531797

136298809

121627003

108127280

89108967

66076373

58919313

52877644

47276324

15889444

Q760754
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Setting up and running handicraft centre/cottage and Khadi 8937090

industry/ social forestry pro.

National Prisons Academy in Andhra Pradesh
231. SHRI M.V, MYSURA REDDY : Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether it is a fact that the Ministry proposed to establish Mational Prisons Academy at
Vikarabad in Andhra Pradesh;

(b) ifso, the details of the proposal;
(¢) whal would be the aims and objectives of the NPA; and
(d) by when NPA would become operational 7

THE  MINISTER  OF STATE IN  THE MINISTRY OF HOME AFFAIRS
(SHRIJITENDRA SINGH): (&) No, Sir.

(b) to (d) Does not arise.
Instances of rape increasing fastest among crimes

232, SHRIBALWINDER SINGH BHUNDER : Wil the Minister of HOME AFFAIRS be pleased

to state:

(a) whether according to crime data of National Crime Records Bureau (NCRB), the

instances of rape have increased fastest among the major crimes;
(b) if s0, the details in this regard and the reaction of Government thereto; and
(c) what efforts have been made to make the women safe?

THE MINISTER OF STATE IN  THE MINISTRY OF HOME  AFFAIRS
(SHRI JITENDRA SINGH): (a) to (¢) As per the information provided by the National Crime
Records Bureau (NCRB) crimes against women under different headings from 2008-10 is given in
Statement (See below). As evident from the data, the instances of rape are not the fastest

increasing crime against women.

As per Seventh Schedule, ‘Police’ and ‘Public Order’ are State subjects under the
Constitution, and as such the primary responsibility of prevention, detection, registration,
investigation and prosecution of crimes, including crimes against women, lies with the State
Governments and Union Territory Administrations. However, the Union Government attaches
highest importance to the matter of prevention and control of crime against women. Ministry of
Home Affairs has sent detalled advisories dated 4th September, 2009 to all State
Governments/UTs, wherein they have been, inter-afia, advised to adopt appropriate measures

for swift and salutary punishment to the persons found guilty of violence against women,
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